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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST), DELHI 

(Vulnerable Witness Deposition Complex, Tis Hazari Courts, Delhi) 
 

Application Form for Empanelment of Support Persons/Facilitators  
for West District  

(Application should be filled in CAPITAL LETTERS only) 
(No column should be left blank else the application would be rejected) 

 
Application No.____________    
(For Office use only)      
 
 
 
 
1. Applicant's Name                              : ___________________________________ 
 
2. Father's/Husband's Name               : ___________________________________ 
 
3. Date of Birth                                      : ___________________________________ 
 
     : (In Words)                                                              
  
4. Age (as on 06.09.2023)                  :                                                                              
 
5. Gender (Only Female)               :                                                                              
 
6. Residential Address                          :                                                                              
 
                                                                                                                                                 
 
    Chamber’s/Office’s Address          :                                                                               
 
    Mobile No. (Mandatory)             :                                                                              
 
    Mobile No. (WhatsApp)                :                                                                              
 
    Active e-mail ID (Mandatory)             : ___________________________________ 
 
    Address for Correspondence : Same as Residential Address      
   (Please tick ✓ in the appropriate Box)  : Same as Chamber’s/Office’s Address  
 
7. Date of Enrolment as an Advocate:                                                                            
 
 
8. Enrolment No.                                 :                                                                         
  (Attach a self-attested copy of Enrolment Certificate) 

 
 

Recent Passport 
Size Photograph 
duly Signed by 
the Applicant. 
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9. Practice Experience (Duration of actual practice at the Bar) :                                                
 
10. Whether any disciplinary case/complaint was against:_________________________ 
       the applicant with any Bar Council? (YES/NO) 
 
 IF ANY please provide details                                                                              
 
11. List of the documents to be attached with the application form: 
 

• Self-Attested copy of Degree of Law.  

• Self-Attested copy of Certificate of Enrolment issued by the State Bar Council under the                                         
Advocates Act, 1961. 

• Self-Attested copy of Experience Certificate issued by the Bar Association. 

          

 

                (Signature of the Applicant) 
 
     DECLARATION 
 
I do hereby declare that all the statements made in this application are true, complete and correct 
to the best of my knowledge and belief and satisfied myself that I fulfill the eligibility criteria for 
empanelment as Support Person / Facilitator. In the event of any information being found 
false/incorrect or found ineligible at any stage, my candidature shall be liable to be cancelled. I 
have read and understood the instructions, terms and conditions, general duties of support 
person/facilitator mentioned in the Advertisement of the empanelment and I agree to abide by all 
in letters and spirit.  I do hereby undertake that if I get selected in West District, Tis Hazari Court 
Complex, I will not seek empanelment as Support Person/ Facilitator in any other District.  
 
 
Place:                  
                
Date :                    

 

                (Signature of the Applicant) 
 
 
 


